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Sale notice for sale of imnmovable properties
uction Sale Notice for Sale of Immovable Assets under the Securitisation and
onstruction of Financial Assets and Enforcement of Security Interest Act,

|with proviso to Rule 8 (6) of the Security Interest (Enforcement) Rules,

rrower/ Mortgagor:

fr. Vishal Bhandari

| Mr. Jitendra Bhandari

tiress 1: Flat No. 86, Type - 4 FiF, Lal
hadur Shastri Hospital Campus,
chripur, Delhi- 110091

dress 2: D-56, 2nd Floor, S.L.F Ved
jar, Village - Sadullabad Loni,
aziabad, Uttar Pradesh-201012

Guarantor:

1. Mr. Rajendra Kumar Arora

Slo Late Mr. F.C. Arora

Address 1: Flat No. 91, Type 4, Lal
Bahadur Shastri Hospital Campus, Mayur
Vihar Phase 2, Chilla Saroda Khadar, East
Delhi, Delhi- 110091

Address 2: Flat No. 0201, Black B1, Eco
Village-2, Plot No. GH-01, Sector 16B,
Greater Noida, Gautam Budh Nagar, Uttar
Pradesh - 201303

r (Designated Partne)

Mira Shahid Kapoor
(DIN: 07265708)

\

FORM B
PUBLIC ANNOUNCEMENT

(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process)
Regulations, 2016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF INTERTEK APPLIANCES PRIVATE LIMITED

lce is hereby given to the public in general and in particular to the Borrower () and
\rantor (s) that the below described immovable property mortgaged/charged to the
ured Creditor, the physical possession of which has been taken by the Authorised
lcer of Indian Bank erstwhile Allahabad Bank, Vasundhara Awas Vikas,
1ziabad branch, Secured Creditor, will be sold on “As is where is”, “As is what is”
| “whatever there is” on 16.05.2024, for recovery of Rs. 34,36,616/- (Rupees Thirty-
Ir Lac thirty-Six Thousand Six Hundred and Sixteen Only) as on 16.05.2024 plus
irest and cost thereon dus to the Indian Bank erstwhile Allahabad Bank,
iundharaAwas Vikas, Ghaziabad branch.. )

1 specific details of the property infended to be'brought to sale through e-atiction mode

enumerated below:

e T

$. No.| Particulars Details
1, |Name of Corporate Debtor Intertek Appliances Private Limited
2. |Date of Incorporation of Corporate Debtor | 27,01.2009
3. | Authority under which corporate debtor is |ROC, Himachal Pradesh under the
incorporated! registered Companies Act
4. | Corporate Identity No. / Limited Liability U31900HP2009PTC031028

Identification No.of corporate debtor

5. | Address of the Registered Office and Plot No. 18, Sector 2, Parwanoo,
Principal Office (if Any) of Corporate Debtor | Solan, Himachal Pradesh- 173 220

6. | Date of Closure of Insolvency Resolution Process | 07.05.2024

7. |Liquidation Commencement Date of 07.05.2024
| Corporate Debtor | (Liquidator appointed vide orter dated 16.05.202¢)

ttailed description of the]All the part and parcel of the house constructed on
yerty (with Boundaries and|residential plot No. D-56, 2nd Floor with raof rights,
1) Type HIG, situated at S.L.F. Ved Vihar, Villages-
Sadullabad Loni, Ghaziabad, Uttar Pradesh -
1201012 admeasuring covered area 60.00 Square
Meters bounded as under: North Plot No. D-67
South 9 Meter wide road East Plot No. D-57 West
PlotNo. D-55

. ~fINae and registration number of the -~ {bharmendra Kumar Bhasin >
insolvency professional acting s liquidator [IBBUIPA-002/1P-ND0816/2018-2020/125!
AFA No. AA2/12564/02/291124/203052
Valid Upto - 29-Nov-2024

191, Mamta Enclave, Behind Nimantran
Banquet Hall, Dhakoli, Zirakpur, Sahibzada
Ajit Singh Nagar, Punjab - 140603
Email id:_ipdkbhasin@gmail.com

9, |Address and emall of the of the liquidator,
as registered with te board

cumbrances on property, ifany

NIL(PHYSICALPOSSESSION OBTAINED)

serve Price

Rs. 18,00,000/- (Rupees Eighteen Lakhs Only)

Address and email fo be used for
correspondence with the liquidator

1

r=3

191, Mamta Enclave, Behind Nimantran
Banquet Hall, Dhakoli; Zirakpur, Sahibzada
Ajit Singh Nagar, Punjab - 140603

Email id: liquidator.intertek@gmail.com

iDAmount

Rs. 1,80,000/- (Rupees One Lac Eighty Thousand

=

11. |Last Date for Submission of Claims 06.06.2024

Only)
{incremental amount 25000
fteand time of e-auction 06.06.2024.

ders are advised fo visit the website www.mstcecommerce.com of our e auction
vice provider MSTC Ltd to participate in online bid. For Technical Assistance Please
| MSTC HELPDESK No. 033-22901004 and other help line numbers available in

vice providers help desk. For Registration status with MSTC Lid, please contact
ipiop@mstcecommerce.com and for EMD status please contact

pifin@mstcecommerce.com.

' propenty details and photograph of the property and auction terms and conditions
ase visit: https://ibapi.in and for clarifications related ta this portal, please contact help

inumber “18001025026' and ‘011-41106131".

Sal-. Authorised

Notice is hereby given that the National Company Law Tribunal, Chandigarh Bench has}
ordered the commencement of liguidation of the Intertek Appliances Private Limited on
07.05.2024.

The stakeholders of Intertek Appliances Private Limited are hereby called upon to submit
their claims with proof on or before 06.06.2024, to the liquidator at the address mentioned
againstitem No.10.

The financial creditors shall submit their claims with proof by electronic means only. All
other creditors may submit the claims with the proof in person, by post or by electronic
means.

Submission of false or misleading proofof claims shall attract penalties.

In case a stakeholder does not submit its claims during the liquidation process, the claims
submitted by such a stakeholder during the corporate insolvency resolution process under
the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for
Corporate Persons) Regulations, 2016, shall be deemed to be submitted under section ggl

=10\ <ERda ATk

Ind

Place : Zirakpur
Date :17.05.2024

Dharmendra Kumar Bhasin

Liquidator - Intertek Appliances Private Limited

REGIO! FICE NOIDA,
C-3, 2nd Floor, Sector 1, N 201301, PH-0120-2524896
Email: recoveryronoida

. ! = 2
NOTICE UNDER SECTION 13(2) OF THE SECURITIZATION AND RECONSTRUCTION OF FINANCIAL
ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002 (SARFAESI ACT)

respect of loans availed by below mentioned borrowers / guarantors from CANARA BANK, Regional Office (DP
yde 8306) which have become NPAwith below mentioned balance outstanding on dates mentioned below. We have
pady issued detailed Demand Notice dated as mentioned below Under Sec. 13(2) of Securifization and
iconstruction of Financial Assets and Enforcement of Security Interest Act 2002 by Registered Post / Speed Post/
\urier with acknowledge due to you which has been returned undelivered / acknowledgment not received. We have
ficated our intention of taking possession of securities charges with us as per Sec. 13(4) of the Act in case of your
Jure to pay the amount mentioned below within 60 days. In the event of your not discharging liability as set out herein
low the Bank / Secured Creditor may exercise any of the right conferred under section 13(4) of SARFAES| Act.,
Hails of Liabilities are as under:-

Name of Borrowers/ ]llemml Notice Date|  Detalls of Secured Assets:
Guarantors & Date of NPA Amount Outstanding
Borrower : MiS CHAUDHRAY RAJE MEDICAL STORES, VILL 30.04.2024 RESIDENTIAL BUILDING SITUATED AT

BHOLA RAWAL SUNPURA, PO-DHOOM MANIKPUR DADRI GB

[NAGAR-203207 UTTAR PRADESH

Borrower /JAORTGAGOR : RAJESH KUMAR S/o RATI RAM,

VILL- BHOLA RAWAL SUNPURA, PO-DHOOM MANIKPUR

DADRI GB NAGAR-203207 UTTAR PRADESH

Guarantor : SHONENDRA SINGH S/O RATI RAM, VILL- BHOLA

RAWAL SUNPURA, PO-DHOOM MANIKPUR DADRI GB

NAGAR-203207 UTTAR PRADESH
Loan Accounts Have Been Classified As a NPA On 28.10.2019

ate: 30.04.2024, Place: Noida

KHATA NO. 365 KHASRA No 464, VILL

NAGAR, U MEASURINGAREA 200 50
g , UP. 1

Lakhs Ninely o | YARDS OR 167.22 SQMTRS.

Boundaries:
hundred On o) &5 |NORTH :Plotof PHC Baicpura
et SOUTH: PLOT OF SHRAJESHKUMAR
EAST :ROAD18FTWIDE
WEST: PLOT OF SHOMDUTT SHARMA
Authorized officer, Canara Bank

Rs. 66,91,701/-
(Rupees Sixty six

REGIONAL OFFICE NOIDA,
i -3, 2nd Floor, Sector 1, Noida 201301. PH-0120-2524896
5 Email: recoveryronoida@canarabank.com

NOTICE UNDER SECTION 13(2) OF THE SECURITIZATION AND RECONSTRUCTION OF FINANCIAL
ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002 (SARFAESI ACT)

respect of loans availed by below mentioned borrowers / guarantors from CANARA BANK, Regional Office (DP
ode 8306) which have become NPAwith below mentioned balance outstanding on dates mentioned below. We have
ready issued detalled Demand Notice dated as mentioned below Under Sec. 13(2) of Securitization and
sconstruction of Financial Assets and Enforcement of Security Interest Act 2002 by Registered Post / Speed Post/
ourier with acknowledge due to you which has been returned undelivered / acknowledgment not received. We have
dicated our intention of taking possession of securities charges with us as per Sec. 13(4) of the Act in case of your
ilure to pay the amount mentioned below within 60 days. In the event of your not discharging liability as set out herein
slow the Bank / Secured Creditor may exercise any of the right conferred under section 13(4) of SARFAESI Act.,

3
3
3
2
:
3
3
g
I
o
8
3

1

P

]‘zil& M

|



